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other mechanism. 1 will co-operate with you
fully.

THE DEPUTY CHAIRMAN: I think the
Minister Sahib has given the entire policy for
the future also. So, wc can go to Question No.
104. (Interruptions )?.-JTEL Al 39 R bt
IR T W RgFF A | & T 7 &
T 3R WA 81 X8 & | fraex Sff s
e qo forn?

Apprehension regarding rise in the prices
of Urea

*104. SHRIMATI BASANTI
SARMA:
DR. SHRIKANT
RAMCHANDRA J1CHKAR:

Wil! the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are aware
that there is an apprehension amongst
tanners that the prices of urea will be
raised;

(b) if so, Government's proposal to
eliminate this apprehension from the
minds of farmes and

(c) the steps being taken to keep the
prices of urea down?

THE MINISTER OF
AGRICULTURE (SHRI
CHATURANAN MISHRA): (a) and (b) The
price of urea has been increased by 10% with
effect from 21.2.1997 for the present in order
to reduce the imbalance in the application of
NPK nutrients.

(c) The price of urea is already much lower
compared to the decontrolled fertilizers.
However, since the country's requirement of
Urea is met through both indigenous
production and imports, which is much
costlier, any reduction in price of Urea is
possible only if imports are avoided.

DR. SHRIKANT = RAMCHANDRA
JICHKAR: Madam, a high-power committee
headed by the noted economist, Shri
Hanumantha Rao, was appointed to go into
the entire gamut of
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the retention price mechanism of urea. When
this question of hiking the price of urea by
10% had gone before the Cabinet Committee
on Economic Affairs, a decision was deferred.
An official spokesman of the Ministry said
that there would be no hike in the price of
urea until the Hanumantha Rao Committee
gave its report. This was said on the 17th of
February, 1997. On 17th February, an official
spokesman of the other Ministry, that is, Mr.
Ola's Ministry, said that there would be no
increase in the price of urea and that the
Cabinet had deferred a decision. On 21st
February, they made an announcement that
there would be an increase of 10% in the price
of urea. Now what has happened in these four
or five days necessitating this drastic
decision?
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A company's name can be mentioned. You
should not mention the names of those people
who cannot defend themselves here.
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THE DEPUTY CHAIRMAN:  Shri
Narendra Mohan.

DR. SHRIKANT RAM CHANDRA
JICHKAR: I want to ask my second
supplementary.

THE DEPUTY CHAIRMAN: No, you are
not the original questioner.
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This is not the way.
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SurTafey : 1 arel SIRTY It s a joint
responsibility.

SHRI CHATURANAN MISHRA: He said
that he was addressing it to both the Mantris.
I did not want to encroach upon anybody's
right.
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THE DEPUTY CHAIRMAN: The Qustion
Hour is over.

WRITTEN ANSWERS TO STARRED
QUESTIONS
Inauguration of Breeder Seed Processing
and Storage Complex in Kamal
*101. SHRI RAMDAS AGARWAL: Will

the Minister of AGRICULTURE be pleased
to state:

(a) whether he had recently
inaugurated in  Kamal the Indian
Agricultural Research Institute  (IARI)
breeder seed processing and storage

complex for 'adding flavour to foodgrains
with Japanese aid,’ as reported in "The
Hindustan Times" dated 4th February,
1997;

(b) if so, the details thereof, cost

involved,  grant-in-aid received  from
Japan, including supply of required
instruments for testing hygienic

conditions of Indian fruits, etc.; and

(c) whether such seed processing and
storage complexes are likely to be set-up
in Rajasthan and Orissa?

THE MINISTER OF
AGRICULTURE (SHRI
CHATURANAN MISHRA): (a) The Seed
Processing and Storage Complex at Indian
Agricultural Research Institute's Regional
Station, Karnal was inaugurated on 1.2.1997.
This complex 1is primarily meant for
improving the quality of nucleus / breeder
seed of improved varieties of agri-
horticultural crops using modern processing
and storage techniques as well as buffer
stocking of the same. The complex in not for
‘adding flavour to foodgrains' as reported in
the "Hindustan times" dated 4th February,
1997.
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to Starred Questions 30

(b) The details of the project are given
below:—

1. Cost involved:

(a) Japan Grant-in-Aid received=662

million Yen (Rs. 21.50 crores
approx.)

(b) Indian  Contribution=Rs.  15.50
lakhs (for renovation of
building, laboratories and
maintenance of equipments
received under this  project
during 1996-97.

2. Equipments received:
The equipments received at Indian

Agricultural Research Institute's Regional
Station, Kamal and Division of Seed Science
Technology, New Delhi under this project are
primarily for seed processing, storage and
research. Important equipments are given in
Statement (See below).

For creating hygienic conditions in Indian
fruits, the Government of Japan has assisted
Agricultural Produce Export Development
Agency (APEDA), under a separate project,
in establishing a Vapour Heat Treatment
(VHT) facility at the Indian Agricultural
Research Institute, New Delhi for research
and pilot scale testing of the use of this
facility for dis-infestation (creating hygienic
conditions) of mangoes and other fruits
against fruitflies to promote export of these
fruits.

(c) No, Sir.

Statement

Equipments received under the Japanese
Grant-in-Aid at lari Regional Station,
Kamal.

1. Processing & storing on field crops
(i) Pre-cleaner;

(ii) Screen Grader;

(iii) Length separator;

(iv) Gravity Separator;

(v) Seed Treater;



